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District :: Mahabubnagar

Smt. S.V.P.Surya Chandra Kala, Judge, Family Court-cum-III Addl. District
and Sessions Judge, Mahabubnagar

Smt. M. Sandhya Rani, Prl. Senior Civil Judge, Mahabubnagar

Sri B. Ramnath Goud, Advocate, Mahabubnagar

Sri A. Ramakrishna Reddy, Senior Superintendent, Prl. District and Sessions
Court, Mahabubnagar

Sri G. Bhasker Reddy, District System Administrator-cum-Junior Assistant,
Prl. District Court, Mahabubnagar




